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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYD%RABAD BENCH

AT HYDERABAD

|
| %
G.A, No, 1586/93. Dt. of Becision : 187.54

T

Mr. K.V. Ramana Rao es Applicant.
|

Vs }

1« The Director of Maintenance, .
Southern Telecom Sub Region, '
Hy derabad, ¥

2. The General Manager, {Maintenancs) 1
. Andhra Region, Southern Telecom
Region, Bangalorsa,.

3. The Chief General Manager(Maintenancs)

S Ardw -0 .
“ta .HgtbﬁfgrTglecgglRﬁanager(Telecom), \

A.P, Circle, Sanchar Bhavan, :
Station Road, Abids, Hyderabad-1. L

S. The Dirsctor General, (Telecom)
Sanchar Bhavan, 20, Ashok Road, “
New Delhi - 1. .. Raspondents,

:

Counsél for the Applicant : Mp. Krishna Devan

Counsel for the Réspondents: Mr. U.Bhimanna,ﬂdél.CBSC.

|
|

CORAM: |

|
THE HON'BLE SHRI JUSTICE V.NEELADRI RAD :\VECE CHAIRMAN
v : noriseR (AUPN. )



0.A.NO,1586/93,

ORDERS
[ETT P 3 AT nF

(AS PER HON'BLE SHRI JUSTICE V.NEELADRI RAQ, VICE CHAIRMAN)

Heard Shri Krishna Devan, learned ccunsel
for the applicant and Shri V,Bhimavna, learned standing

coungel for the respondents,

2. This application was filed praying for a decla-

ration that the applicant is entitled to the benefit
|

of FR 22.C in the fixation of pay on ﬁromotion'as
SGTA on 1.3.1982 and for consecuential direction to the

respondents to pay the arrears on SUCF refixation,

3. I+ is now submitted that the applicant died,

Hence, the 0A ke abatef.

1 ."1\‘ M £ (-—l“; MM =
L (R, RANGARAJAN) (V,NEELADRL RA0)
MEMBER (ADMN.) VICE CHAIRMAN
DATED: 18th July, 1994,
Open court dictation.

ﬂjV “’Lawlv 7&%
: Dy.Qegletrar(Jﬁ 1)
Copy tot=- ?
1. The Director of Maintenance,Southern Telecom

Sub=-Region, Hyderabad,

2. The General Manager,{Mayntenance),andhra Region,
southern Telecom Region, Bangalore,

3. The Chief General Manager(Malnt@nance),Southern
Telecom Region, Madras,

4, The Chief General Manager{(Telecom),A.P-Circle,
Sanchar Bhavan,Statin Road,Abids,Hyderabad-1,

5. The Director General(Telecom)Sanchar Bhavan, 20,

Ashok Road, New Delhi-1,

One copy to Mr,Krishna Devan,aAdvocate,CAT, Hyd,

One copy to Mr,V, Bhlmanna,Addl oGS Cl, caT +Hyd,

Cne copy to Library
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7. 1769

TYPED BY COI-PARED EBY
CHECLID BY - APPROVED 3V

IN THE CEGTRAL AD:IiiISTPRATIVE TREBUS AL
fIYDERABAD 2ENCH 7T FYDERZ3AD.

v

TEE HON'ELE MR.JUSTICE V. NEELZDRI RAQ
VICL CJ.JAIP J}z..\

]
; \QD
“ . THE HOI'ELE MR.ALB\G RTEI : MEMNEER(Z)
AND
THE MCU'ELE INR.T.CHANDRASEIIF, R REDDY
MINISER(C UDL)
S N
T
THE X0 BLE MI\‘.R.RAI\'.’GI-R:—LJAI\I :
Dateds, / 7 1994, -
ORDER/FUEGMENT: ©

- o oﬁg.lqo./\ramgj%e

" Advitted and Interlm Dir
Issue i? ! C{ﬁj"q

rllowed

Dw sposed of wi, ctions
Dls*ussed. '
Dlsmlosed as tslthdrawn
msmsseo for deault,

Re jected, Qrdered.
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